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PCS 
 

O  R  D  E  R 

07.02.2020  Considered the submission of learned counsel for the Appellant, 

permitted to file reply of I.A No. 421/2020. 

Let the matter be fixed ‘For Hearing’ on 5th March, 2020. 

 

[Justice Jarat Kumar Jain] 
    Member (Judicial) 

 

 
       [Mr. Balvinder Singh] 

 Member (Technical) 

 
 

 [Dr. Ashok Kumar Mishra) 
Member (Technical) 

 
SC/ Kam/ 
 

 


